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DR. KL. L. RAO : I did not quite follow 
th* question. I think he asked about the 
supply of electricity to the rural areas of UP. 
The Electricity Supply Corporation have a 
very large number of projects under consi­
deration for rural electrification. That is one 
of the sectors where there is great activity 
in UP.
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THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA) : (a) The 
State Trading Corporation have set up Indus­
trial Raw Materials Assistance Centre which 
imports certain raw materials for supply to 
the small scale industrial units against import 
licences held by them. Only valid licences are 
accepted and to the extent the goods are 
supplied by the TRMAC, the licence ceases 
to be v.ilid for direct imports. The schemc is 
voluntary.

(b) Gpvernment are aware of such mal­
practices. Necessary action is taken on 
complaints of alleged misuse of imported 
materials.
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SHRI S. N. MISRA : What is the over­
charge on the landed cost that is charged by 
the STC for the imported material *?

SHRI t .  N. MISHRA : It differs from 
material to material. The STC makes some 
profit and that profit goes to the public ex­
chequer.

SHRI G. VISWANATHAN : There are 
many small-scale units which, after getting 
licences from the concerned authorities, are 
waiting at the doors of the STC and the 
MMTC for years together without getting the 
material. What is the Government going to 
do to supply the material to those units 
immediately ?

SHRI L. N. MISHRA : Licences are 
issued to them and they are marked against 
the MMTC and the STC only when the 
goods or the material is available with them. 
If the material is not available, we do not 
issue the licence; but if the material is likely 
to come in six or eight weeks* time, we extend 
the period of the licence. They are bound tp
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get the material for which licences are issued. 
No such case has come to me where a licence 
has been issued and the material has not 
been supplied. But there are a number of 
cases where licences have been issued and 
have not been availed of.
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SHRI S. M. BANf RJEE : 1 wish to 
know from the hon. Minister whether he is 
aware that the representatives of business 
houses wait at the doors when the licences 
are issued to small skilled traders and that 
these are sold out to them and, if so, whe­
ther some arrangement has been made to see 
that licences are utilised by persons to whom 
they are issued and big business houses are 
prevented from doing that.

SHRI PILOO MOPY : Have separate 
doors.

SHRI L. N. MISHRA : There have been 
a number of cases where licences have been 
issued and they have not been utilised by 
actual users and they are sold in black 
market or whatever you call it. Firstly, 
licences have been cancelled in such cases 
and the persons involved are prosecuted.

Second Gla«« Steep«ff Coach«» on 
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*257. SHRI R. P. YADAV : Will the 
Minister of RAILWAYS be pleased to state :

(a) whether Government are contempla­




